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NatiODal Federation or BaJrwa, 
Porters IIIId Vmulon 

llC81. Shri Narendra S ..... h Mahida: 
Will the Minister of RaI1w.,a be 
pleased to state: 

(a) whether the National Federa-
tion of Railway Porters and Vendors 
has preaented a Memorandum asking 
tor an increaae in the porterage 
"harges from 25p. to .fOp. per trip 
and for an increase in the commis-
sion of Vendors trom 12p. to 25p. and 
prOVision at educational and medical 
facilities to the children at portera 
and vendors; and 

(b) it so, the reaction 01 Govern-
ment thereto? 

The MJnJster of Stale ill tile 1II1n1a-
try of Raow.". (Dr. Bam Saliba&' 
SIqtl): (a) Yes. 

(b) The matter 1.0 beln, examined 
and appropriate action will be taken. 

IIIaeral Wealth f.... Oeaa 

KI!. ShrI Nareadra S ....... 1I&IaIda: 
Will the Minister of Sleel .... !ilia. 
"" pl""oed to .tate: 

(a) whether Government'. attention 
baa been drawn to a publication en-
titled -rhe Biology Of Seas of the 
U.S.S.RNby Mr. Lev Zehkevich a 
Lenin Prize Winning Book-wherein 
the author has stated that oceana con-
tain laid, silver, nickel, cobalt, moly-
bdenum. ferro-manganese concretion, 
mineral fonnations In the lhape of 
<1lkes or globes with • hi", ",,"tent 
or iron and manganese; and 
(b) it so, whether Government pro-

po"" to tap watery lloors of ocean 
for mineral .... aM 

TIl Minhier of steel 8D4 Mines (SlIrl 
SanJlva Reddy): (a) and (b). The 
information is belllg collected alld will 
be laid on the table ot the House. 

lUI bra. 

RE: CALLING A'ITENTION NOTICE 

Mr. Speaker: I have received Calling 
Attention Notices from many hon. 
Members about the Chinese ultimatum 
t" India to dismantle military \nataI-
latlon.. In the meanwhile, I have 
heard that the han. Prime Minister 1.0 
making a statement at 3.30 P.M. today. 
These ""n be taken up then when we 
will haVe that statelllent trom the 
Prime Minister. 

u.oal It .... 
PAPERS LAID ON THJ: TABLIC 

COAL MINEs (CoNSERVATION AlQ 

SAnTY) AMl:NDMENT Ruua 

'l'lIe MIabter of Steel.... HIn. 
(SItrI SanJlva Bedd,): Sir, I be, to 
lay on the Table a copy ~ the Coal 
Mines (Conservation and Safe(J) 
Amendment Rules, 1965, publlshed In 
Notifl""tion No. G.S.R. 860 dated the 
19th June, 1965, under aub-aection (") 
Of section 17 at the Coal Wn .. (Con-
oervation and Safety) Act, l115Z. 
[Placed jn UbTClTll. See No. LT-*fI8/ 
65J. 

AMENJlMJlfT 'fO TIll: Kaw.A W_ 
AND MEA8tIIIU ~  

Rt1I.I8, 1951. 

The Depat, IIIInIater • lIle I1IIaIItrr 
ofComeree (SItrI S. V. Ra ........ m'): 
Sir, I bel! to lay on the Table I COPY 
of Notification No. 12563IMIV1IRD 
published in Keram Gazette dated the 
19th May, 1964, making ~  amend-
ment to the Keral. Welghtl and Vea-
lures (Enforcement) Rule', 11158, under 
sub-section (5) of """tlon 43 of the 
Kerala Welghtl and Meaaures (Bo-
torcement) Act, 195r,iead with ~  ... 
(c) (iv) of the Proclamation dated the 
2"th March. lileS, I •• ued by the VIce-
President dloeharglng the functions of 
the President, in relation to the Btata 


